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Shri S.K.Meena, NHPC 
 
 

This petition has been filed by the petitioner, NHPC for determination of impact of 
annual fixed charges on account of additional capital expenditure/ de-capitalisation 
during the years 2004-05 and 2005-06, in respect of Tanakpur HE Project (hereinafter 
referred to as “the generating station”) 

 
2. None of the respondents was present. The representative of the petitioner 
submitted that it had incurred additional capital expenditure on certain works which were 
required for successful operation of the generating station and prayed that the 
Commission allow the additional capital expenditure incurred for the purpose of tariff.  
 
3. The Commission reserved orders in the petition. 
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